Pl TEM NO. 98 COURT NO R-2 SECTI ON X |
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR S. G SHAH

Petition(s) for Special Leave to Appeal (Civil) No(s).18879/2007

ALL | NDI A ANNA DRAVI DA MUNNETRA KAZHAGAM Petitioner(s)
VERSUS
CH EF SEC. GOVT. OF T. NADU & ORS. Respondent ( s)

Date: 13/03/2008 This Petition was called on for hearing today.

For Petitioner(s)
M. Subranoni um Prasad, Adv.

For Respondent (s)
. V.G Pragasam Adv.

B. K. Pal , Adv.

Nar esh Kumar , Adv.

S. Thananj ayan , Adv.

s3s%

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Awai t servi ce.

List the matter on 24th April, 2008.

(S. G SHAH)
S Regi strar



